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THURSDAY, JULY 16, 2026

FORMB

PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insalvency and Bankrugtcy Board of India (Liguidation Pracess)
Aepulations, 2006}

FOR THE ATTENTION OF THE STAKEHOLDERS OF

VIDHATA METAL PVT. LTD.

| .. MARTCILARS . DETAILS
1 | Mame of the eomorste detrior Vidhata Metal Pet. Lid.
2. | Dabe of incorporation of tha T hlar, 2008
_ | Comporeiedebiar [
A | Aadihorrty unader which corpomale Bal - Delli
debitor & inotrparated, regEdenred
4. | Corpewate kdentity Mo, Urmited |3 I00 2008 Tamd.

Liskity ienbfcation ho of
Corporate detior
A o e T
and prircipal offica (f armd of tha
6. | Daie of chsire of Insohency
| Fesolition Process
T Uguiichation dommencesment dale
of The comoree debine
B | Marme and regitration number
of thie Insohearcy professional
Bcting as liquidator
g, | Addness and aamall of the
ligquedator, o mgistenad with th
Boaad

Sector24, Aohini, Mew Dehl - 110085,

| BT
| D076 {Dredeer mocesved] on 11.07.2026)

| Srehal Andnd Famdar
1B PAO0 L IPPOOT S/ 200718 107 38

| FCE-E0, Bh Fioor, Mistro Avenue, Peralm HI
Reoad, Gondanall Andnes (East), Mear Gundaah
SAVEH Metro Jinction. Mumsbad Suburan,
Meabarashin, L00055

|Emal Srefallamdadiiandiacom
EOEAG09 G Fioor, Mt feen e, Peraja Hll
Foad, Gursleall Aacihen [ERsl}, Mear Gundaval
SVEH Metro Junetisn, Mumoes Subea e,
Mararashim, A00080,

ol |EmakcimichatamesiBdimaiin

11, | Lost dabe for submssion of ghaems | 25072006

Motiee ks hershy glven Eat the Natignal Caomnpany Lew Trbuengl (Delhi Bench) has ardered
the commeancament of kguidation of the Vidhata Metals Pyt Lid. on Q6072026 {order
receivedan 1107 2026

Tha stakeholdars of Vidhata Matals Pyt Lid, ane hereby caliad upon 1o submit their claims
with praal on or Before 25,07.2026 (14 days from Liguidation commencersent date), o
the liquidator atihe address mentloned Against tem Mo 10,

The Tinanslal creditors- shall submit their claims with poool by electronia mesns anly, Al
pther creditors may submdt the clalms with the praof fn parsan; by post or by electrondo
maans

Subimissson of false aor misleading proof of claims shall attract penattes,

|In case & stadehodder does not submit its claims during the liguidstion: process, the
claims submstted by sech a stakehoplder during the comporate insobvency resolution
precess under the Insobvency and Bankropiey Board af India [Insalvency Resolutiaon
Process foe Corporaté Persons) Regulationa, 2008, shall be depmed to ba submitted
under=ection 38 bouidaton process.]

10, | Adeiess and email 1o be wsad
o SovrRsponderioe 'with the
iqueciator

B/«

Name and signature of liguldator: Snehal Arvind Kamdar
RFeg. Mo IBELIPA GO AP-POD L5/ 20171810738

AFA: AN/ 10TIRA02 300627/ LOBAEE. Valld 1 30.06. 2027
Dhaie and Place: 18072028, Mumbai

. Indian Overseas Bank

A\ AXIS BANK LTD.

Structered Assets Gromp. Axis Houss, Piol 114, Tower 4,
&th Fisar, Secior 124, Noida {UP) - 297304 Ph. 9120-6210033

DEMAND NOTICE

A rrlice s Fresrly given o he fobowng Doerowen Typoth ecoler'guanidars marlgaopars Nine defaudled in
tre repaymmant of procpa and paymant of intiere=t of credi Facilities obésred by tham from Aos Bank Lid:
and said facities hawe turned Mom-Performimg Assets (PA) on 300325026, The natice - dated
01.06. 2024 was Issped to hormgwen' hyposheciton goaransors maortgsgors under Section 1302 of
SecurfEsibon and Recorstraction of Faancis Assels and Enfbrcemen of Secuily Inlgres (EAFaESl)
Act, 2002 an their last knewn addmsses, however nofices have relurned unserved trom some of the
acdrassrs and a5 suchthey are harsty infoemed by way of putdic notics about the =ame,

Mame of Barrowor, Guaranbors! [Demand Notice Duisianding
Marigagors & Adidress Darled Amouni

1. M5 Gloeal Services Pyl Limited 01.06. 2026 !nn.z,u.w.iﬁn.zu-
{Barrower & Hypolhecator) Through its Directors: GF Shop o, 2, |(Rupees Taa Crares Four
3N, Piat Mo.2, Vishal Market Neas Bhai Parrnanand Goloay, Mew Delhi- |Lacs Ten Thousand One
110009 Emall.  AASHESH SHUKLAGGMAILCOM 2. Mr, Aashish |Hundred Sidy and Paise
Shukda (Gearantos) S/ SAn Surender Shukla 12, Second Aoor Tagare | Rl Four Unly) due a3
Park, r Muheriea. Nagar, Narsh-west Dishi, Delhi-110008 3, Ms, (90 31.03 EEEE with
Prama Shukla (Morigagor & Guarantor) Wa Shei Surender Shukla :’Fﬁﬁ“ !‘,?E mﬁf“. mﬁ'rﬂﬂg;
18, S=cond Hoar Tagare Park, Or Mukhesjee Ragar, Rorth- West Dehi, 1“ D-:-Illrﬁl,-j'. ||-un|:"5|: u1III
Dini-110009 4. Mr. Surendra Shukfa (Guarantor) S/0 Shil Ram Kaid (0s b 2008y alang wilh
Shukla M Mo 17C, Maik Pur Mool Town-1, Dr Mukherjee Nagar fantice furiner interast
Guarantor) W/n Shri Aashish Shukla 19, Second Floar Tagore Park, I {trom. 65.03.2096 6l the
Musdheriee Magar Morih- Wast Dethi, Dathi- #1009 date af firal paymant

SCHEDULE 1. Ertrm prasent & future Curremt assels and mavabls fixed assels excluding wehicles of
acdmases no-1,

£. All that pisee and parcel of Enfiee Second Floor Porlion, wishout RociTerrace nghts, Propesty Na, 2,
admaeasunng 1440 54, FC e 13376 50, Mirs., sibuased at L5C Bhat Parmanand Cofiory (Wesd]. Opp.
[zaka School, Near Mukheres Magar, Dete, inthe nams of Mrs, Préma Shuida togsther with the fght ta
=2 common araas -of ;e huilding, the dght fo Use water cioset, dralnage, |avstones and ather
comvereences and Taciiies; amenties i or upon oF pertaning 10 of connecten to she fialuniioflice
permEses, both presand and lubes and easemnentang noms and togeiher with A Tistunes and BRIYS, bosh
presentand lujure

3. Al that plece and parcel af the Endre Second Flaor Porton, with Rocfftarrace nghls, on Socuthem
Partion, Property N, 15 having plinth anea measuring 100 5g. Wirs:, sihasked in the lagout ptanaf The
Celhl Bngak Hindu Co-aperatwe Housing Soclety Lid., now known as Tagore Par, Delhi, In the nams of
fels. Primes ShukE (egeihes a8h e fighd o use commim aneas of the Relding, e Agh 10 use walsr
closel. drainage, lavatories and olber canvimiences and faclifies. arnenifies in or upon or perining 1o o
camectad ba the fatiunitiaffice premises, Balh peesant dnd Tubas dnd sxzementary rghls and togalber
wilh 2l fetures and fittings, both prezem and fubas,

bee sleps arn Derg bk lor subsiiuled sevico ol notic. The above borowers, Fypolhecatan morkgagor
and/or fher guarankars (wher ever |3 apokcabla) are advised 0 make e payments of octstanding within
Bt days fromi the date af the pubication af this notice taking which further sieps wil be taken atier tha
ey of B4 days of the date of this notice 3 per the: provissens ol Secoefssmon and Aecordsroction of
Financial Assels and Enfarcement af Security Intéres] (SARRAES]) Ack 2002

Mabe; 16.07 2028 Awthorizod Diicer, {Axis Bank Lid |

"IMPORTANT"

PUBLIC NOTICE

Borrower/s & Co-Borrower/s :- Mr. Pankaj
Bhagat, Lennarts Equipments Pvt Ltd, Mr. Tilak

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or

Raj Bhagat, Mrs. Raj Bhagat (Prospect No.
874776) Auction Notice dated 11-June-2026, dis-
patched on 12-June-2026 and Published Date 13-
June-2026 issued under under Rule 8 (6) of the
Security Interest (Enforcement) Rules, 2002, for
Mortgaged Property/ Secured Asset being Shop
No 14, 2nd Floor, LSC, Sheikh Sarai, Phase Il Delhi
110017,Area Admeasuring (In Sq. Ft.): Property
Type: Land_Area, Carpet Area Property Area:
524.00, 504.00 (hereinafter referred to as "the
Property/ Secured Asset")" Hereby stands
Withdrawn Sd/- Authorised Officer,

IIFL Home Finance Limited

::'.- %  Asset Recovery Management Branch
(1997)-delhiRachna Building.1st Floor.

2, Rajendra Palace,Pusa Road,
New Delhi-110008,
Email: iob1997@iob.bank.in:
Website: www.ioh.in: Mob.8925951997

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
[Under Provison to Rule 8(6) of Security Interest (Enforcement) Rules]

CORRIGENDUM
In the advertisement published in this newspaper on
14.07.2026 regarding borrower-OSM Projects Pvt.Ltd-
due to printing mistakes in RESERVE PRICE in property
no-4 Rs. 83,50,00,000/- have been published in place
of Rs. 83,50,000/- . kindly amend it and read and treat as

M Rdirid jou cdp BAM st

pqﬁ punjab national bank

& e P &

Circle Office - Bulandshahar

Kind attention of E
Customers of P

“Dear Customers,
As per RBI guidelines, KYC updation is
mandatory for all customers. If your
account has become due for KYC
updation as of 30.06.2026, you are
requested to get your KYC updated
through PNB ONE/IBS/registered
e-mail/post/WhatsApp/SMS or in person
visit to any branch by 31.07.2026. Non

damageincurredasaresultof
transactions with companies,
associations or individuals
advertising inits newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an

Place: Delhi
Date: 16-July-2026

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.

The borrowers, in specific and the public, in general, are hereby notified that public auction of the gold ornaments
pledged in the below accounts is proposed to be conducted at the following branches on 16/08/2026 from 10.00 am
onwards. The auction is of the gold ornaments of defaulted customers who have failed to make payment of their loan
amount despite being notified by registered letters. Unauctioned items shall be auctioned on any other days without any
further notice. Change in venue or date if any) will be displayed at the auction centre and on the company website. The
details given below are in the order of Branch Name, Loan Number.

List of Pledges:-

MADHYA PRADESH, BARWANI, ANJAD GL, 0330040700001730, THIKRI GL, 0330170700001830, 1861, 1878, 1903, 1935,
0330170730002215, BHOPAL, BERASIA GL, 0328880700003721, 3787, CHHATTARPUR, BADAMALHERA GL, 0329720700002386,
CHHINDWARA, JUNNARDEO GL, 0329480700002225, 2241, 2249, 2262, 0329480730001107, 1131, 1146, DEWAS, SONKATCH GL,
0329840700001650, DHAR, BADNAWAR GL, 0329240700001748, 1757, 0329240730000822, KUKSHI GL, 0329710700001607,
0329710730000387, 0397, RAJGARH DHAR GL, 0329270700001392, DINDORI, DINDORI GL, 0328900700002666, 2687, 2713,
0328900730000937, 0947, GWALIOR, BHITARWAR GL, 0341680700001407, HOSHANGABAD, BANKHEDI GL MP, 0328830700002500,
JABALPUR, SIHORA-GL, 0328440700001951, JHABUA, ALIRAJPUR GL, 0329540700001572, 1573, 1576, 1579, 0329540730001668,
1672, KHARGONE, BARWAH GL, 0329020700001522, MORENA, AMBAH GL, 0329620700001801, JOURA GL, 0329530700001385,
RAISEN, SILWANI - GL, 0329250700002285, 2397, 2405, RAJGARH, KHILCHIPUR-GL, 0328430700001738, KURAWAR GL,
0328590700002525, 2554, 2570, PACHORE GL, 0328890700001490, RAJGARH GL, 0328460700002443, SAGAR, BANDA SAGAR GL,
0329290700002270, 2323, RAHATGARH GL, 0329930700002362, SEHORE, ICHAWAR GL MP, 0328730700001971, 1988, 2007,
0328730730003569, NASRULLAGANJ GL, 0328990700002245, 2256, 2321, 0328990730000463, REHTI GL, 0329160700002060,
SHAJAPUR, KALAPIPAL-GL, 0328630700002234, 2241, MAKSI GL, 0340860700001778, VIDISHA, KHURWAI GL, 0328600700002569,
2575, 2590, 2594, 2600, 2617, 2623, 2630, 2638, 2639, LATERI GL, 0341290700001583, 0341290730007617,

Persons wishing to participate in the above auction shall comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders) by way of Cash on the same day of
auction. Bidders should carry valid ID card/PAN card. For more details, please contact 9345954568

Authorised officer
Asirvad Micro Finance Ltd

NAINITAL BEANK

E-AUCTION NOTICE

2002 read with Rule B (6) & 9 of the Security Interest (Enforcement) Rules, 2002

Head Office - Recovery Department, G.B. Pant Road, Nainital, Uttarakhand, Phone No.: 7060098662, E-mail: recovery@nainitelbonk.ca.in

SALE OF ASSETS THROUGH ONLINE E-RUCTION UNDER SARFAESI ACT 2002

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,

The Noboe is beretry peen ta the pubic in general and in parficular o the Borrower and Guaranter|s) thet the below descnbed mmmovable property meoetgaped to the Secured Credeor, the

O Rt ﬂ::z::z'rized Officer gpg?;itci)(?nsma% Ireaac(::o tcr)1t restriction of| | advertisement in any constructive/physical possession of wiech has been takeen by the Authonzed Officer of Sainital Dank Limited the Secured Creditor, will be sold om “As s whiene 2 “As is what iv®, “Whatever thers is" and
Ted e O e [FRr - Dgte' e zozsu S e manner whatsoever. “No recouris®™ batu thaough - Auction for rectriry Of amount irsertonid in the Lable Balow aloerg with lurthis etenal, Cosl and ospandas Boing du 10 Naamtal Bank Limited w2, Securod Creditar, 11 i
— henaby irdonmed you Ehas we are going toconduct publi E-Auction threugh websse hitps /fsarfacsl auctiontiger.net
Duts of Nethes Ufs 132, i
Name and Address of Boam st ] Acccuns No.to  |EMD submrission date
Description of Property : Deposit and tme &
Borrower|s]/ Guarantons) U 11 §4) & 523l dues | Poiasaion -
®oRI 4 Canara Bank S leyy re if any, EMD/BD smound. [[-Ascton date 314 Time
e e a1 e e Indirapuram, Ghaziabad (DP: 18907) : . y ry . . H z -
f1 Rifs®= Syndicate Email: cb18907@canarabank.com
LOCKER BREAK OPEN NOTICE g : : . EYBE, * .= . : :
APublic notice is hereby given to all the person concerned and public in general that the person/s named under 1.5l Balajl Farms And Bee | L. Flant and Mactinery of Rice 11.03.2019 Phvesical Agcrouwnt No. Lasz Date of EMD Plnt & Machinery
this notice have availed the facility of safe deposit lockers under Canara Bank, Indirapuram, Ghaziabad (DP Precessing Privals Lisincd Pl ot 4f Plet Mo F = 104 18.06 JD‘_].“? I hysica QZZEF01 0000001 Suilvmnsion E nf Rire ML
Code 18907). Bank has already addressed individual Notice by post to locker hirers at the latest available N Mo, LUT41300UP301 1pTC |97 1= 19, Indunteial Eyestn e s " - IFSC Code: 04.08.2026 3 71.77,31.000.00
address as per our bank records. The below mentioned locker holders are not operating their lockers for the w g y Lyrmewsr Cortrati Coprpm L4 IID,E?,EZ.E’EE,H NTRLORARD2Z up ta 4.00 PM a : .
last seven years and/ or not paying the locker rent since more than three years. - B4 7L57), Registered Ofice: Seaarargur UP i the name of | (Aupess Farty Cromm Ninuty Seuin Or through S e = 2 | T13,73,100.00
Branch | Locker Account| | . ..o\ Locker Hirer A Locker Rent W-89-57-100, Industria 5tvi Bahyjl Farm and Rice Lakin Twa Theusaed Five Fundtod | Demnand Draftin SIS o, g 2 ¥ 50,000.00
Name No. ocker Rirer Name ocker Hirer Address Arrear Estam hTI'II'-'.h"_. Ehﬂ-‘ﬂhanpur Fm{mh’q Frbvati Lissitad H“m I“.ht and Mneleen False -I'm“"- 'ﬂ'“! 05.0E.2026 2 3
Indirapuram [ gg,7c010002807|  Neeta Srivastava | H No 408 Verona Mahagun Mansion| 3 409 4 247226 [U.F) Previces 2. Plant and Plachinery whused | O0N+ '"m::ﬂ and oher eapenses | Nainital Bank Led, | Fr "1_ m'l' LT M:hm 8 Phnt & feachinery
Ghaziabad (E-66) And Vaibhav Khand Indirapuram P,enalt Address = D35 Royal Suncity | o Mot N, -1, 0=2.1 =11, 255 reCOweny o III: dtpllli"ttd [wer g 7 13,77,000.00
(18907) Anoop Kumar Srivastava| Ghaziabad, Uttar Pradesh-201014. y Vistar, Baeily {Borrovwes)  |E- 12 E - L2 o Growth Cantes, Shahpyhanper, Wihge Picravs n'.-":" Bark’y uﬂ:n:h.-: :-::::1!;"""‘ = (71 .17 700.00
By this notice, it is hereby notified to all interested persons that they should approach the respective branch 2, Rchin Gupta 5/0 Naresh | Ahmadpur, Tehsd Sadar, Ditricy - Shahjphangur [UP) Standing in the Rilly Branc = 3 El -
within period of 30 days of this notice with authentic proof of the ownership of the locker, pay the arrears of Chandra Gupta, &/o 0-1% Aamie of Shii Salag Fare=s and Rice Procestng Presdle Lmded, 50,000.00
locker charges and execute fresh locker agreement or surrender the locker. In case no response is received for Hoyal Suncity Yistar, Bareily {Guarantor]). 3. Sunil Kumar Gupta 5/o Ram Niwas Gupta, Bfo C-67 Vakkay Suncity Vistar Barsdlly [Guaramtor). 4. Purnima Gupta W/e |
the locker, the bank shall constrain to break open the locker in presence of witnesses and keep aside its Rachin Gupta, B/o U-35 Royal Suncity Vistar, Soreily (Guarantor]. 5. Scema Gupts W/o Sundl Kumar Gupts, Bie C-67 Varbkav Suncity Vistar, Saredly. (Guasrantor). [
contents while executing its lien over the content of the lockers for recovery of arrears of locker charges and -
All interested partiopants/bidders are requested to visit the website brtas://sorfoesl cuctiontiger.net & www.naimitalbonk.ca.dn [Banksite) for further detalls including Torms &

other expenses. Branch Manager

Conditions, to 1ake part @ e-auction sale praceeding and ane also advited to contact Bank's Service Pravider E-Pracurement Techaolagias Lid, Mr, Ram Sharma, Contact Number-
BOO0023297 and =mail of rempresed 2 auctiontiaer nel
Autharized Dificer, Nainltal Bank

Place : Bareilly, Uttar Pradesh Date : 16.07.2026

MUNIRKA BRANCH 92,E/1,
MUNIRKA, NEW DELHI-110067
EMail- nhﬂﬂﬁ_@unlrahnh,cum

The under mentoned persons are heneby informed that they have failed to pay off the
liatdty in the loan accounts. Moficas sent ko them by Registersd Post have been returmed
undelivered, o the Bank, They are herefore requested to pay off the lisb&ty and other
charges and redeem the pledged securibes on or before 20,07.2026 faling whach the sald
secunifies will be zold by the Bank in pubdic swction at the cost of the borroaver stihe Bank's
presmisas at 3:00 P.M, on 30.07.2026 or on-any other convenient date (hereafter without
furthes notice, 2tthe absohste dscretion of the Bank.

B §7. <A Ganara Bank
[EE—

DARYAGANJ BERANCH
118, Netaji Subhash Marg, Daryaganj, New Delhi-110002, Phone: 011 23263575,

da 3iMh azic)

. Bank of Baroda | @z

E-mail : daryag@bankofbaroda.bank.in

Sale Notice for Sale of Movable Properties
"APPENDIX- IV-A [See proviso to Rule 6 (2) & 9 (1)]

' 3“- “L*:' of |\ can Number |  Name ﬂ':* Midress of the Hiabiliy (Rs.) E-Auction Sale Notice for Sale of movable Assets under the Securltisation and Reconstruction of Financial Assets and Enforcement of Sacurity Interest Act, 2002 read with provise to Rule & (2) & 9 (1) of the Security Intarest (Enforcement) Rules, 2002,
L e ol Wobce is hereby given tothe public in genaral and in particular b the Borrower, Morlgagor (s) and Guarantor (s) that the below describad movable progerty morigagedichanged o the Secured Craditor, possession of which has been taken by the Authorized Officer of Bank of
i, |27.12.2022 180138630251 (1.VIVEK KUMAR SI0 NANHKAU,| pe 2484700 Baroda, Securad Craditor, will besold on “As ls whers k8", “As is what is’, and “Whalewvar there 15" basis for recovary of dues in below mentioned account’s, The detads of Borrower's/Mortgagar Guarantor’s’Sacuned Asset's/Dues/Resarve Pricale-Auction date & Time, EMD

RAJA BAZAR ROAD, PRATHMIK

VIDYALAYA JAUNPUR, and Bld IncraaseAmounl are mentioned balow -

, BADLAPUR, UP 222125 Detalled description of the Movable property with known 1. Resarve Price Status of
NOTE: Amount outstanding should include all iatities of the panty under Gold Loans as sr. Name & address of encumbrances, Bt 2. EamestMoney | o cooceian Property
well a5 any other loan/credit facity. Sdi- MANAGER No. Borrower/s | Guarantor/ if any Total Dues as on ) Deposit {(EMD) (Eonstruciive Inspection
. . Mortgagors {owner/Morigagor name _- Ram Kumar 5/o Basanta, 14.07.2026 Time of e auction 3. Bid Increase date & Time.
Hypothecated to - Bank of Baroda__ ) Amount-Rs. [Physical)
1 |Borrower — Mr. Ram Kumar Sio | Hypothecation of Vehicle, Details are as follows: Rs 11,82,049.67/- Date of E-Auction 1. Rs 1,00,000/- Physical Vehicle Inspection
Basanta Registration No-DL10CG4227 {Rupees Eleven Lakhs 05.08.2026 2. Rs 10.000/- Date - 16.07.2026 to
LCRD DIVISION | NEW DELHI F e d e r a I B a n k Registration Date - 26.10.2015 Eighty Two Thousands At 2.00PM to 6.00PM : ! 04.08.2026
L.G.F., Fedaral Towers, 212, — i i irmi i i Alc No 08240015181869 g
Address — House No 99, JJ Colony, | Maker Name —Mahindra & Mahindra Limited Forty Nine and Paise Sixty 3. Rs 5,000/
Wast Patel Nagar, New Dalhi-110008 ubir Nagar, New Dedhi 110027 | Model Name —XUV500 R FWD We Saven Only} Account Mame : Bank of Baroda, SARFAESI EJIJrIng n;ﬁne h?rlﬁm
Ph No.011- 40733840, 40733878 Ragh ' Color—Silver Auction Proceeds Collection Ale il oo
Email: ndllcrdifederalbank co.in Engine No—- HHF4J13171 IFSC - BARBODARYAG (Fifth Character is M:-‘:EIE;PTU m';i;lf?er
St LAl AL S Chasis No - MA1YUZHHYF6.18710 L 0414630236

~ POSSESSION NOTICE (For Immovable Property)

Whereas, the undersigned being the Authonized Officer of the Federal Bank
Ltd. under the Securitization & Reconstruction of Financial Assets and
Enforcement of Secunty Interest Act | 2002 (hereinafter referred 1o as Act) and
inexarcise of powers conferred under section 13(12) of the said Act read with
rule 3 of the Security Interest (Enforcement) Rules, 2002 {hereinafler referrad
te a5 Rules) issued a demand notice dated 20-04-2028 calling upon the
Bosrower!s (1) Shri/Smt. Sanjay Kumar, 5/o Mahender Singh, (2) Shri/Smt.
Sunil Kumar, Slo Mahender Singh (3) ShrilSmt Dalbir Singh, Slo
Mahender Singh, (4) Shri/Smt. Anil Devi, Wio Sunil Kumar, (5) Shri/Smi.
Mukesh Rani, W/o Sanjay Kumar, all residing at House No. 2527 P, Sector
2, Bahadurgarh, Haryana-124507, to repay the amount mentioned in the
nolice being a sum of T 11,48 617.67 (Rupees Eleven Lakhs Forly Eight
Thousand Six Hundred Seventeen and Paise Sixty Seven Only} 1s due from
you jointly and severally as on 30-03-2026 under your Housing Loan with
number 15877300000381with Bahadurgarh branch of the Bank, within 60
days from the date of receipt of the said notice. The borrower having failed to
repay the amount, nofice is hereby given to the borrowers and the public in
general thatthe undersigned has taken possession of the property describad
herain below in exercise of powers conferred on him/herunder section 13(4) of
the said Act read with rule 8 of the said Rules on this the 13" Day of July, 2026.
The borrowerls attention is invited to the provisions of section 13 (&) of
the Act, in respect of time available, to redeem the secured assets.
(Security properties).
The borrower in particular and public in general is hereby cautioned not o
deal with the property and any dealings with the property will be subject to the
charge of the Federal Bank Litd as described hereunder for an amount of
2 11,17,976.67 (Rupees Eleven Lakhs Sevenieen Thousand Mine Hundred
Seventy Slx and Paise Sixty Seven only), is due from you pointly and severally
as on 14-07-2026 under your Housing Loan with number
1587TI00000387 plus costs and interests thareon,

DESCRIPTION OF MORTGAGED IMMOVABLE PROPERTIES

All the piece and parcel of the land measuring 207 5q. mts. together with
building and all other improvements thereon comprised in Plot No.

2527 P at Urban Estate, Sector -2, HUDA within M.C. Limits Bahadurgarh
- 124507, Dist. Jhajjar, Haryana State, bounded on East : Road, West :
Vacant Plots of others, North : Road and South : House No. 2526,

Date: 14.07.2026 (Authorised Officer Under SARFAES] Act,
Place: Bahadurgarh {For The Federal Bank Lid.)

Also, prospective bidders may contact the Authorised officer on Mobile- 9414639238,

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.com.

Date : 14.07.2026, Place : New Delhi

Authorised Officer (Bank of Barada)

da 3n &8
= Bank of Baroda

il '
80
B g

Regional Stressed Asset Recovery Branch
Rajendra Bhawan 4th Floor Rajendra Place New Delhi-110008

E-mail Id:sardii@bankofbaroda.com

Sale Notice for Sale of Immovable Properties
“APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6]

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 6 (2) & 8 (8) of the Security Interest (Enforcement) Rules, 2002

hotice is heraby given tothe public in general and in particular to the Borrower (5, Mortgagor (5] and Guarantar (5) that the below described immovabbe propery morigaged/changed to the Secured Creditor, possession of which has been taken by the Authorisad Cfficer of Bank
of Baroda, Secured Creditor, will be sold on “As iswheme is”, *As iswhatis’, and “Whatever there &’ basis for recovery of dues in below mentionad account!z. The detads of Borower'sMortgagor'Guarantors'Securad Aszet’s Dees/Rezerve Price/e-Auction date & Time, EMD
and Bid Increase Amount are meandioned balow -

i 1. Reserve Price Status of
Sr. Name & address of Give short description of the 2 EamestMoney | oo i Property
No. Borrowerfs [ Guarantor/ immovable property with known Total Dues Date of e-Auction /| peposit (EMD) iy Inspection
Mortgagors encumbrances, if any Time of E-auction | 3 Bidincrease | (CONSITUCVE | oo s Time,
Amount-Rs. IPhysical)

1 Wiz Pioneer Pragati Petro Projects Put. Lid. at House No. C-6, South Cily Il, Sector-43, | All the part and parcel of the property|Outstanding Amount-| (03.08-2026 |1.Rs.9,3453750-|  physical During the affice
Gurgaon, Haryana-122018, Also At -6, First Floor, South City Il. Gurgaon, Haryans- | consisting of Commercial Property bearing| Rs-4,58,14,041.97 (Rupees hatirs with priar
122018, AlsoAt: C-6, Second Floor, Soulh City I, Gurgaon, Haryana-122018, AlsoAt:|bullt up property Mo, 114803, on land|Four Crore Fifly Eight Lakh ‘ 2. Rs.93 45,375/ appointment from
B-125, Ground Floar, Ardee City, Sector-52, Gurgaon, Haryana-122003, Also At: D-125. | measuring 700 sq. yards, out of Khasra no. |Fourtzen Thousand Fortyl 11:00 AMto |, o o000 A shorkesd oificer
Grownd Fioor, Ardee City, Seclor-52, Gurgacn, Haryana-122003 199 situated in laldora (1908-1909), Abadi One and Paise Ninety Seven  03:00 PM S A
GuarantoriMortgagor:- Mes. Santosh Devi Wio Mr. Naresh Kumar at House No. 621 A, | of village Bawana, Delhi-110039 belonging Only} as on 17.08.2025 plus 20,07 2026 o
Pana Sakian, Bawana, Narela North, Delhl-110039 Guarantor.-Mr. Rakesh Kumar at|yo GuarantoriMortgagor Mrs, Santosh Devi| -ure  uncharged intefest, Lo
Kanhori (242} Kannaura. Rewan, Haryana -123035, Guarantor:- Mr. Difbag S/o Baljeet at | \wio Maresh Kumar. and otherlegal charges) 03.08.2028
House Moo C-8, South City I, Seclor-48, Gurgacn, Harvana-122018, Guarantor:- Mr. Property is bounded by:- thereon
Marendra Singh Yadav at Houss Mo, C-5, South City Il Gungaon, Harvana-122018, , . '

Guarantor:-Mr. Sonu Yadav Sio Mr. Jagdish Yadav at House B-125, Ground Floor, Ardes Hm“"_ = F:rnparly of Sh,‘Ranbir 3ingh,
City, Seclor-52, Gurgaon, Haryana-122003 and Guarantor:- Mr. Vipin Yadav Sio My, | S0uth:-MainRoad,
Indral Yadav at House No. B-49, 151 Floor, Mayfield Garden, Sector-50, Gurgaon, Haryana- | East:-  Property of Sh. Chand Roop,
122001 Guarantor:- Mr. Surender Pohap Singh at House No 1284, Kanhor (242) Rewari, Wast: - Property of 5h. Rambir Singh
Haryana, 123035
For detailed terms and conditions of sale, please refer/visit to the website link https://lwww.bankofbaroda.in/e-auction and online auction portal https://baanknet.com.
Also, prospective bidders may contact the Authorised officer on Mobile- 9099924350.
Date : 16.07.2026, Place : Delhi Authorised Officer (Bank of Baroda)
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NOTICE OF LOSS OF
SHARE CERTIFICATES

Notice is hereby given that the share
certificates no(s) 10164 for 2000 shares

Al SETHHR FIAE Hol & ARG TG TTH
H-370. TEEE, wie . {32, IRTHH-Y,
R H-}, ARPM,  Higaer (afeEm),
HaE-%00 080 AT FH . UR¥ T FIELIR HIcTH
Elces

T SR ST TG FA AR F, YoB AR
ST TS TASTTE THR AT e TS S
Forl fAF 0%.33.28%% IS & e T
ARG Tl HC/EE e ST TS

g % q99 | |oearing distinctive no(s) 13529736 to| |wWem sRemt R t3.00.20s Tt =
13531735 face value Rs. — 2/- standing in i ST ST . Q¥3€o-R0R§  IFH

MICEEED W @Eﬁ the name of Mukesh Kumar Gupta under TS HAT THR G Fell .
31TUT|7=ﬁT‘T 31-@ CICIRE folio no M0041166 in the book of HDFC A1 SR AR FEGTA= SR G o
’ Limited has/have been lost/ misplaced/ | | 3%, wew 5o orea v A wrew wwrean
e ‘r3 é 3% 2bolid o e company Tor ssue of| | I 7 A 7 e frie
ad duplicate share certificate(s) in lieu thereof, e ' @ﬁ"s M \;;:Rw Eﬂ

e EGRGEE TURC TUR E) any person(s) who has/have claim(s) on the ™ ks
said shares should lodge such claim(s) with T SR q/“@q R
Hed 2R 3Te. the company registrar and transfer agents | | FreeE/FrTEERE el fhar @O
S viz Datamatics Business ~Solutions | | o T FIUIEE <l SR, A A STER
(%‘); Limited, Plot No. A 16 & 17, Part B Cross AT ARETET 4 e s g

?:TE?I% IR 31-@-[ Lane, MIDC, Andheri East, Mumbai - FE e el We wOTE o

400093 within 15 days from the date of this T FerdTe. R Qy e e Hueara

fEdier §d st | | notice faling which the company will | | ereer e snern e Bree s
proceed to issue duplicate  share e e W ot

reehi-l A1 i e certificate(s) in respect of the said shares. mmgwwmﬁﬂwﬁ

SR HoaTeAT= &+ | | Date: 16" July 2026 e T,

5 ﬂ i ﬂ Place: Mumbai friie: 96.09.20%5 @/~

Tl Name & Address of the shareholder T § 3fe. wiftfer waw

3@; -q-ﬂ%;ﬁ T’ﬂ'”ff Mukesh Kumar Gupta (THIA, ITT =TT )

Club Road, Jagdishpuri Lane Number 2 T TR, e . R3/38R, TRy,

ol et A foa Mithanpura, Ward No-36, Mushari, e, e (), Gag-sooogs.

PO: Ramna, DIST : Muzaffarpur,
Bihar - 842002.

AR

TETEA 5. ]330]33CE

RANSCO

Maharashtra State Electricity Transmission Co. Ltd.

SRM e-TENDER NOTICE No. 10/2026-2027
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3T 3R, fehroT: <hifae afed, G LS CERECECY R
EIRELI O IE

ARy safor Rs.In Lakhs
‘q‘[%a‘[ I Sl. Particulars For the Quarter ended For the Year ended
af\aa;l—{'-‘r I No. June 30,2026 | Mar31,2026 |June 30,2025 Mar 31, 2026
mﬁ (Unaudited) (Audited) (Unaudited) (Audited)
§3 7 (Refer Note 4)
HHISTHTEIHTAIY 1 | Total Income from Operations 66,993 61,645 51,660 2,22,360
BT W a1 2 |[Net Profit / (Loss) for the period (before Tax, Exceptional and/or 15,348 13,490 10,035 46,101
Wﬂ?ﬁ Eﬁﬁ Extraordinary items)
S} 3 | Net Profit / (Loss) for the period before tax (after Exceptional and/or 15,348 13,490 10,035 46,101
?ﬂ?ﬁ 311% Extraordinary items)
ﬁﬂaaﬁ 4 | Net Profit / (Loss) for the period after tax (after Exceptional and/or 11,438 10,053 7,501 34,360
i . f Extraordinary items)
5 | Total Comprehensive Income for the period [Comprising Profit / (Loss) 6,772 11,589 8,201 35,862
SICECTEG i) for the period (after tax) and Other Comprehensive Income (after tax)]
WeR . dieid 6 | Paid up Equity Share Capital 37,491 37,421 37,308 37,421
fs-i—a, 'qFﬁ IERETR 7 | Reserves (excluding Revaluation Reserve) 2,62,785 2,565,189 2,26,132 2,55,189
a?ﬂawm 8 | Securities Premium Account 1,12,489 1,12,218 1,11,230 1,12,218
. e 9 |[Networth 3,00,276 2,92,610 2,63,440 2,92,610
< E F STEehTH 10 |Paid up Debt Capital / Outstanding Debt 14,69,561 13,48,413 10,23,719 13,48,413
g@m (PR 11 | Outstanding Redeemable Preference Shares - - - -
U IIgott 12 | Debt Equity Ratio 4.89 4.61 3.89 4.61
ﬁ -q-laag-‘r ?qFﬁ 13 | Earnings Per Share (of Rs. 10 /- each) (for continuing and discontinued
) operations) -
TN ST 1. Basic 3.05 2.69 2.01 9.20
ERCipkECTu 1. Diluted 3.03 2.66 2.01 9.12
SR g[%rq 3mfor 14 | Capital Redemption Reserve 200 200 200 200
s Wﬁw 15 | Debenture Redemption Reserve N/A N/A N/A N/A
YT 3T 16 | Debt Service Coverage Ratio N/A N/A N/A N/A
3 . 17 | Interest Service Coverage Ratio N/A N/A N/A N/A
. MA@ Notes:
31'@'&7]?{ EEEJES a) The above unaudited financial results for the quarter ended June 30, 2026 have been reviewed by the Audit Committee and approved by Board of
ﬁ é ﬁ Directors at its meeting held on July 15, 2026.
b)  The above is an extract of the detailed format of the financial results for the quarter ended June 30, 2026 filed with the Stock Exchanges under
3:|'|'E|Té:|‘ﬁ<‘;|‘|‘, Regulation 33, Regulation 52(4) read with Regulation 63 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 as

. amended. The full format of the financial results for the quarter ended June 30, 2026 are available on the websites of the Stock Exchanges BSE

BIOMAATAT 39 :{Ui F‘i Limited “www.bseindia.com” and National Stock Exchange of India“www.nseindia.com”and on the Company’s website “www.fedfina.com”
T 3ot fafaer c)  Fedbank Financial Services Limited (the ‘Company’) has prepared financial results (the ‘Statement’) for the quarter ended June 30, 2026 in accordance
. with Regulation 33, Regulation 52(4) read with Regulation 63 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 and
[CEAREaRI CIEK] the Accounting Standards specified under section 133 of the Companies Act, 2013 read with the Companies (Indian Accounting Standards) Rules,
TIT%T‘?[ é'u'q'l_cf 3“??[ 2015 as amended and the relevant provisions of the Companies Act, 2013, as applicable.
d)  Previous period / year figures have been re-grouped / re-classified to make them comparable with those of the current period / year.

’ For and on behalf of Board of Directors
qﬁa&a@m Fedbank Financial Services Limited
IS 3TEA Sd/-

a . . Parvez Mulla
Bl B;at(;e ; 1l\/éu(r)n7b§(|)26 Managing Director & CEO
fermator wren 0P DIN: 08026994

Fedbank Financial Services Limited

Registered & Corporate Office: 1101, 11th Floor, Cignus,
Plot No. 71A Powai Paspoli, Mumbai, Maharashtra—400087

Corporate Identity Number: L65910MH1995PLC364635
Tel: +91 22 68520601, Website: www.fedfina.com

FEDBANK

FINANCIAL SERVICES LIMITED

STATEMENT OF FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2026

The Executive Engineer (Civil) EHV CCCM Division, Airoli on behalf of MSETCL (the employer)
hereby invites SRM e-tender mentioned below from registered contractors of appropriate class
with central or State Govt. / Semi Govt. Department and also registered under M.S.E.T.C.L.’s
SRM e-tender registration system on Mahatransco SRM E-Tendering Website.

Sr. No.| RFx No.
1. |7000040728

Name of work

Providing and erecting profile sheet weather shed to control room & other
miscellaneous civil work at 220/22 KV Palghar substation, Dist. Palghar

For further details visit our Website https://srmetender.mahatransco.in (Guest User)
Contact Person :- Addl. Executive Engineer (Civil), Tel. No. 022-27601814 (O),

Mob. 7666164208 Sdi-

Executive Engineer (Civil)
Airoli
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S o e a9 www.apnabank.co.in.
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Phoenix ARC Limited

Regd. Office: 3rd Floor, Wallace Towers (earlier known as Shiv
Building), 139/140/B/1, Crossing of Sahar Road and Western Express
Highway, Vile Parle East, Mumbai, Maharashtra - 400057.
Tel:022- 6849 2450, Fax:022- 6741 2313 CIN: U67190MH2007PLC168303
Email: info@phoenixarc.co.in Website: www.phoenixarc.co.in

CORRIGENDUM FOR PUBLIC NOTICE DATED 02.07.2026 FOR ONLINE E-AUCTION
Notice is hereby given to the public in general and to the borrower, guarantors, mortgagors in
particular, that the Authorised Officer of Phoenix ARC Limited (formerly known as Phoenix ARC
Private Limited) acting in its capacity as Trustee of Phoenix Trust FY14-13 Scheme A, is with-
drawing/cancelling the Online E-Auction for the secured asset (more particularly described herein
below only) in the Borrower Account — M/s. Balaji Universal Tradelink Private Limited published vide
e-auction sale notice dated 02.07.2026 in Free Press Journal (English) and Navshakti (Marathi) with
immediate effect and a fresh e-auction sale notice shall be circulated/published.

DETAILS OF IMMOVABLE SECURED ASSET:
Item I: (Windermere): All that premises being lying and situated at Flat no. 112/2B, admeasuring
area 1160 sq ft. on 11th floor in Building No. 2, "B" wing, Windermere 2-B Co-operative Housing
Society Ltd., Near Green Park, Oshiwara, Off Link Road Andheri (W), Mumbai — 400 053, owned by
Mr. Madhusudan Dhirajlal Mehta and Mrs. Indu Madhusudan Mehta.
Item I: Celestia Heights: (Flat n0.207 & 208 are amalgamated internally):
a. All that premises being lying and situated at Flat no. 207, admeasuring area 348 sq. ft on 2nd
floor in the B wing of the building known as Celestia Heights, Mind Space, Chincholi Bunder, Off Link
Road, Malad (West), Mumbai — 400 064, owned by M/s. Balaji Lifestyle Realtors Private Limited.
b. All that premises being lying and situated at Flat no. 208, admeasuring area 781 sq. ft on 2nd floor
in the B wing of the building known as Celestia Heights, Mind Space, Chincholi Bunder, Off Link
Road, Malad (West), Mumbai — 400 064, owned by M/s. Balaji Lifestyle Realtors Private Limited.

\\ Phoenix ARC

Place: MUMBAI Authorised Officer
Date: 16.07.2026 For Phoenix ARC Limited , (Phoenix Trust FY 14-13 Scheme A)

A

o i e =
Bank of India BOI /
SHIVAJI UDYAN Branch — Nasik Zone

APPENDIX-IV Annexure F
[See rule-8(1)]
POSSESSION NOTICE
(for Immovable/Movable property)
Whereas
The undersigned being the authorised officer of the BANK OF INDIA
under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13(12) read with rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a demand notice dated 04/04/2026
calling upon the borrower Mr. Jagannath Atmaram Paradhi & Mrs.
Sunanda Jagannath Salunke to repay the amount mentioned in the
notice being Rs. 20,20,178.94/- +UCI+Other applicable charges
(Contractual dues up to the date of notice) (in words Rupee Twenty
lakhs Twenty Thousand One hundred Seventy Eight and Paise
Ninty four + UCI and other charges (Contractual dues up to the
date of notice)) within 60 days from the date of receipt of the said
notice.
The borrower(s)/Guarantor(s)/Mortgagor(s) having failed to repay the
amount, notice is hereby given to the borrower(s)/ Guarantor(s)/
Mortgagor(s) and the public in general that the undersigned has taken
possession of the property described herein below in exercise of
powers conferred on him under sub-section (4) of section 13 of Act
read with rule 8 of the Security Interest Enforcement Rules, 2002 on
14nd day of July, 2026.
The borrower(s)/Guarantor(s)/Mortgagor(s) in particular and the public
in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of the BANK
OF INDIA for an amount Rs. 20,20,178.94/- +UCI+Other applicable
charges (Contractual dues up to the date of notice) thereon.
The borrower(s)/Guarantor(s)/Mortgagor(s)’s attention is invited to
provisions of sub-section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.
Description of the Inmovable/Movable Property:
All that part and parcel of the property/House situated at Flat No. 504,
Area Adm. 890 sq ft. i.e. 80.70 Sq. Mtrs., Fifth Floor, VITTHAL
RESIDENCY Building, Wing-A, S. No. 190/2B/2, Deolali Shivar, Near
Sinnar Phata, Samangaon Road, Nashik Road, Nashik, Tal & Dist.
Nashik.
Bounded by:
East — By Marginal Space
West — By Flat no. 503
North — By Marginal Space
South — By Flat No. 505
Sd/-
Yours faithfully,
Name: Rakesh Kumar Choudhary
Designation: Chief Manager
& Authorized Officer

Place: Nashik
Date: 14-07-2026

PUBLIC NOTICE

NOTICE is hereby given to the public at large that my clients i.e. (1) MR. HASMUKH
CHANDUBHAI PARMAR & (2) MR. RUCHIT HASMUKH PARMAR are entitled in respect of
the Residential Premises bearing Flat No. 305, located on the 3" Floor in the Building No.
1/C known as “Heritage Apartment” of “1 C Heritage Apartment Co-operative Housing
Society Ltd.” (Registration No. M.U.M. / S.R.A. / H.S.G. / (T.C.) / 13283 / Year 2022
Dated 16/02/2022) (hereinafter referred to as “the said Society”), situated at Rohidas
Nagar, Ganesh Gawde Road, Mulund (West), Mumbai - 400 080 (hereinafter referred to
as “the said Premises”). The chain of documents in respect of the said Premises are (I)
The First Agreement dated 2™ October 2000 was executed between M/S. BOMBAY SLUM
REDEVELOPMENT CORPORATION LTD. and MR. JAYANTI SHAMJI PALAN AND () The
Second Agreement i.e. Agreement for Sale dated 12" June 2007 was executed between
MR. JAYANTI SHAMJI PALAN and (1) MR. HASMUKH CHANDUBHAI PARMAR & (2) MRS.
ANITA HASMUKH PARMAR. The said ANITA HASMUKH PARMAR died intestate on 5"
November 2016, leaving behind her (1) MR. HASMUKH CHANDUBHAI PARMAR & (2) MR.
RUCHIT HASMUKH PARMAR (son), as her only legal heirs and next of kin according to the
provisions of the Hindu Succession Act, 1956 by which she was governed at the time of
herdeath.
If any person/s claiming any shares and interest through Late MRS. ANITA HASMUKH
PARMAR in respect of the said Premises or having any right, title, interest, claim/s or
demand upon against or in respect of the said Premises or any part thereof, whether by
way of sale, exchange, let, lease, sub-lease, leave and license, right of way, easement,
tenancy, occupancy, assignment, mortgage, inheritance, predecessor-in-title, bequest,
succession, gift, lien, charge, maintenance, trust, possession of original title deeds or
encumbrance/s howsoever, family arrangement/ settlement, decree or order of any
Court of Law or any other authority, contracts, agreements, development right/s or
otherwise of whatsoever nature are required to make the same known to me in writing
with documentary evidence at my address mentioned below within 14 (fourteen) days
from the date of publication hereof, failing which it shall be considered that there exists
no such claims or demands in respect of the said Premises and then the claims or
demands if any, of such person/s shall be treated as waived and abandoned to all intents
and purposes and the title of the said Premises shall be presumed as clear, marketable
and free from encumbrances.
Mumbai Dated this 16" day of July 2026.
Sd/-
VIKAS THAKKAR
Advocate High Court
401/402, Sainath House, B.P.S Cross Road No. 1,
Near Sharon School, Mulund (West), Mumbai - 400 080.

www,freepressjournalin
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Pidilite

PIDILITE INDUSTRIES LIMITED
Regd. Office: Regent Chambers, 7" Floor, Jamnalal Bajaj Marg,
208, Nariman Point, Mumbai - 400 021.

Tel: +91 22 6769 7000 e Email: investor.relations@pidilite.co.in
Website: www.pidilite.com e CIN: L24100MH1969PLC014336

NOTICE FOR SPECIAL WINDOW FOR TRANSFER AND
DEMATERIALISATION OF PHYSICAL SECURITIES

Pursuant to SEBI Circular no. HO/38/13/11(2)2026-MIRSD-
POD/ 1/13750/2026 dated January 30, 2026, Special Window
has been opened for transfer and dematerialisation (“demat”)
of physical securities which were sold/purchased prior to
April 01, 2019 and rejected / returned / not attended, due to
deficiency in the documents / process or otherwise, for a period
of one year from February 05, 2026 to February 04, 2027.

The concerned investors are requested to re-lodge the transfer
deeds and furnish necessary documents, duly complete
in all respects, to our Registrar and Share Transfer Agents
(RTA), M/s. MUFG Intime India Private Limited, Unit: Pidilite
Industries Limited, C-101, 1t Floor, 247 Park, LBS Marg,
Vikhroli (West), Mumbai - 400 083, within the above-mentioned
timelines. We urge all the relevant investor(s) are encouraged
to take advantage of this one-time window for transfer and
dematerialisation of physical securities.

The above intimation is also being hosted on the website of
the Company viz: https://www.pidilite.com/investor-relations/
listing-information

The SEBI Circular can be accessed at https://www.sebi.

gov.in/legal/circulars/jan-2026/ease-of-doing-investment-
special-window-for-transfer-and-dematerialisation-of-physical-

Form No. 16
[See Regulation 34(3)]
BY ALL PERMISSIBLE MODE

DEBTS RECOVERY TRIBUNAL No. - 2 AT, MUMBAI
3rd Floor, Telephone Bhavan, Strand Road Colaba, Mumbai - 400 005

WARRANT OF ATTACHMENT OF IMMOVABLEPROPERTY UNDER RULE
48 OF THE SECOND SCHEDULE TO THE INCOME TAX ACT ,
1961 READ WITH THE RECOVERY OF DEBTS & BANKRUPTCY
ACT, 1993 Exh No: 08

R.P. No. 08 of 2026 Next date : 11/08/2026

JM FINANCIAL ASSET RECONSTRUCTION COMPANY PVT LTD
VERSUS
MR. KHIMJI LAKHAMSHI SHAH & Ors

To,

CD-1-MR. KHIMJI LAKHAMSHI SHAH

ABorrower, Having his address at: 17/18, Ronak Bhuvan, Bachani Nagar Road, Road,
Daftary Road, Malad (East), Mumbai-400 097;

CD-2 MR.RONAKHASMUKH SHAH,

Adult, Indian Inhabitant, 12/13, Ronak Bhuvan, Bachani Nagar Road, Road, Daftary
Road, Malad (East), Mumbai-400097.

CD-3 MR.AMRUTLAL SHIVJIGADA,

Flat No.E/1504/5/6, Shankar Lane, Kandivali (West), Mumbai 400 067

CD-3

Whereas you MR. KHIMJI LAKHAMSHI SHAH & Ors have failed to pay the sum of
Rs. 1,49,11,984.30/- in word (Rupees One Crore Forty Nine lakhs Eleven Thousand
Nine Hundred and Eighty Four and Thirty Paisa Only) with cost of along with
pendent lite and future interest @ 12 % per annum from the Original Application's
presentation date, i.e. from 21.11.2014 till realization payable by you in respect of
Recovery certificate No. 8 Of 2026 drawn up by the Hon'ble Presiding Officer - Debts
Recovery Tribunal No.-1l, Mumbaiin O.A.No. 273 of 2015.

It is hereby ordered that Certificate Debtors in the present R.P. or their servants or
agents or representatives-in-interest or any other person(s) claiming to be owner(s)
under certificate Debtors are hereby prohibited and restrained, until further orders,
from transferring, alienating, creating third party interest, parting with possession,
charging or dealing with the under mentioned movable property(ies), in any manner
or in dealing with the any benefit in terms of money and/or property arising therefrom
and that all person be and are prohibited from taking any benefit under such transfer,
alienation, possession or charge.

You are required to appear before the Recovery Officer, Debts Recovery Tribunal
No. 2 Mumbaion 11/08/2026, @ 02.30 p.m.

FOR THE ATTENTION OF THE STAKEHOLDERS OF
VIDHATA METAL PVT. LTD.

PARTICULARS DETAILS
1. | Name of the corporate debtor Vidhata Metal Pvt. Ltd.
2. | Date of incorporation of the 7 Mar, 2008
corporate debtor
3. | Authority under which corporate RoC-Delhi
debtor is incorporated/ registered
4. | Corporate Identity No. / Limited U27310DL2008PTC175013

Liability Identification No. of
corporate debtor

SPECIFICATION OF PROPERTY
Factory Land bearing no. Plot No.1 Ambasari Varu, S. No. 644/1 & 2/1, Taluka
Bacchav, District Kutch;
Given under my hand and seal of the Tribunal on this 18/06/2026.

(CHETAN J. BHIMGADE)
Sd/- To, Recovery Officer.

Manisha Shetty 1. BMC Authority/Local Civic Body/ Talathi Debts Recovery Tribunal- Il
2. Sub Registrar concerned- CH Bank Shall get the charge of the above mentioned
Company Secretary property(ies) recorded in records of the Sub Registrar concerned as per rules.

securities_99411.html
Kindly take this information on your record.

For Pidilite Industries Limited

Place : Mumbai
Date : 15 July, 2026

5. | Address of the registered office
and principal office (if any) of the
corporate debtor

Room No. 2, 2nd Floor, House No. 280 Pocket-7,
Sector-24, Rohini, New Delhi - 110085.

6. | Date of closure of Insolvency 06.07.2026

Resolution Process

(G01,Peace haven 18th Road Near Chembur Ambedkar Garden, Mumbai 400071

. A e
asiiz] ciiclel Am (Dist No 106B10) Tel No 022-25793745, E-Mail : bo106810@pnb.bank.in

punjab national bank

(Govt. of India Undertaking)

pnb
g

puryabnationl bonk

7. | Liquidation commencement date
of the corporate debtor

06.07.2026 (Order received on 11.07.2026)

Snehal Arvind Kamdar
IBBI/IPA-001/IP-P00415/2017-18/10738

8. | Name and registration number
of the insolvency professional
acting as liquidator

9. | Address and e-mail of the
liquidator, as registered with the
Board

606-609, 6th Floor, Metro Avenue, Pereira Hill
Road, Gundavali Andheri (East), Near Gundavali
-WEH Metro Junction, Mumbai Suburban,
Maharashtra, 400099.

Email: Snehal.kamdar@jjkandco.com

10. | Address and e-mail to be used
for correspondence with the
liquidator

606-609, 6th Floor, Metro Avenue, Pereira Hill
Road, Gundavali Andheri (East), Near Gundavali
-WEH Metro Junction, Mumbai Suburban,
Maharashtra, 400099.

Email: cirp.vidhatametal@dimax.in

11. | Last date for submission of claims | 25.07.2026

Notice is hereby given that the National Company Law Tribunal (Delhi Bench) has ordered
the commencement of liquidation of the Vidhata Metals Pvt. Ltd. on 06.07.2026 (order
received on 11.07.2026).
The stakeholders of Vidhata Metals Pvt. Ltd. are hereby called upon to submit their claims
with proof on or before 25.07.2026 (14 days from Liquidation commencement date), to
the liquidator at the address mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic
means
Submission of false or misleading proof of claims shall attract penalties.
[In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under section 38 liquidation process.]
Sd/-
Name and signature of liquidator: Snehal Arvind Kamdar
Reg. No: IBBI/IPA-001/1P-P00415/2017-18/10738
AFA: AA1/10738/02/300627/109488. Valid till 30.06.2027
Date and Place: 16.07.2026, Mumbai

SYMBOLIC POSSESSION NOTICE

0 Branch Office: ICICI Bank Ltd. Office Number 201-B, 2nd Floor, Road No. 1 Plot No-B3, WIFI IT Park, Wagle
’c’c’ Bank Industrial Estate, Thane (West)- 400604
The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of the powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the
borrower(s) mentioned below, to repay the amount mentioned in the Notice within 60 days from the date of receipt of the said Notice.
Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the undersigned has taken symbolic
possession of the property described below, by exercising powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the
said rules on the below-mentioned dates. The borrower in particular and the public in general are hereby cautioned not to deal with the property.
Any dealings with the property will be subject to charges of ICICI Bank Limited.
Sr. Name of the Description of Property/ Date of Demand| Name
No| Borrower(s)/ Loan Date of Symbolic Noiﬂcgéég‘r?g”t of
Account Number Possession Notice (Rs) | Branch
1. [Surabhi Somnath Flat No. 1104, 11th Floor, Bldg No. T, Swaraj Phase Iv Tuv, Gat No. 209 (old Gat No. 1327), | April 28,2026 | Pune
Bakare & Somnath Gat No. 212 (old Gat No. 1331), Mouje- Borhadewadi, Taluka-Haveli, Pune- 412105 & Rs.
Shankar Bakare/ Adm. 47.58 Sq.mtrs l.e. 512.15 Sq.ft Carpet Area Along With Enclosed Balcony Area Adm. 25,94,014/-
LBPUNO0005741888 [9.47 Sq.mtrs l.e. 101.94 Sq.ft And Dry Terrace Area Adm. 1.96 Sq.mtrs l.e. 21.09 Sq.ft
Along With One Covered Car Parking Adm. 9.25 Sq.mtrs/ July 10,2026
2.|Rajesh Girjashankar  [Flat No.602,6th Floor, A Wing,"Paramount Enklave Phase 2", Building No. 4, Building Type March 27,2026 | Mumbai
Vishwakarma & Tara  |A, Sr No.1023/7(old Sr No.1023/1+2/24) Village Mahim, Palghar West, Thane- 401404 & Rs.
Rajesh Vishwakarma/ |Admeasuring 27.70 Sq. Mtr. (Carpet Area)/ July 10,2026 23,43,392/-
LBTNEO0005907759
3. |Rajkumar Bhagwan Flat No. C/402, On The Fourth Floor, Admeasuring 41.40 Square Metres (built Up Area) March 26,2026 |Mumbai
Dhakorkar & Shweta  [43.49 Square Metres Terrace Area, In Building Type "B/74" of Building No. B/74, A/75, B/76 Rs.
Rajkumar Dhakorkar/  |of Sector "V" of Phase "II", In The Building Known As "Shreemad Gokul" and The Society 14,21,450/-
LBMUMO00005671442 & [Known As "Shreemad Gokul Co-operative Housing Society Ltd.", In The Complex Known
LBMUMO00006268881 |As "Gokul Township", Situate On N.a. Land Bearing New Survey No. 164 (Correspondence
Old Survey No. 161, Hissa No. 1.2, Survey No. 162, Hisssa No 2,3, 4, Survey No.163, Survey
No 164. Survey No 173. Hissa No 3/2 Survey No. 174. Survey No. 175, Survey No. 176
Hissa No. 1,3 Survey No 187 Hissa No 1.2, Survey No.188, Hissa No 1.2/1,2/2 4,5,6/ 1,63,
7,9, 10, 11. 12, Survey No. 189. Hissa No.1,2 And 4 At Village Bolinj. Taluka Vasal, District
Palghar- 401303, Within The Area or Sub-Registrar At Vasai No. 1 To 6./ July 10,2026
4. |Sahil Shankar Wagh & |The Residential Premises Bearing Flat No. A/13, Admeasuring 415 Sq. Ft. Built Up or March 26,2026 |Mumbai
Shankar Rambhaji Thereabouts, Located On The Third Floor, Wing A In Building Known As "Ankur", Society Rs.
Wagh/ Formed and Registered Under Name And Style Known As "Nav Abhay Co-operative 7,31,422/-
LBTNE00006127274 [Housing Society Ltd.", Situated at S. N. Road, Mulund (west), Mumbai- 400080 Standing
On Plot of Land Bearing Standing On Plot of Land Cts No . 697,711 To 717, Village
Mulund (West), Taluka Kurla, District Mumbai Suburban Within The Limits of T Ward of
Municipal Corporation of Greate Mumbai./ July 10,2026
5. | Asif Suleman Khan &  |Flat No- 66, Ground Floor, JP Nagar Virar Co Operative Housing Society Ltd Building, Survey | March 31,2026 | Mumbai
Ruksar Asif Khan/ No- 114, 115, 116 Hissa No-2/B, 1(P), 2(P), 3, 4(P), 5,6, Bhati Bhandar Road, Village Kophrad, Rs.
LBMUMO00007143268 & |Virar West, Palghar, Maharashtra Palghar-401301 & Admeasuring 410, Squre Feet 21,23372/-
TBMUMO00007118976 |(Carpet area) l.e 492 Squre Feet, l.e. 45.724 Squre Meters (Built Up Area)/ July 10,2026
6. |Shilpa Ganesh Mande |Flat No. 205, 2nd Floor, Bldg/wing- M, Swaraj, Gat No. 209 (old Gat No. 1327), April 21,2026 | Pune
& Ganesh Martand Gat No. 212(old Gat No. 1331), Village- Borhadewadi, Taluka-Haveli, Pune- 412105 & Rs.
Mande / Admeasuring Area 544 Sq Ft l.e. 50.56 Sq Mtrs Carpet + Terrace Area 60 Sq Ft l.e. 5.55 Sq 29,35,505/-
LBPUNO00003228688 |Mtrs Along With Cover Parking Space Bearing Number M-9/ July 10,2026
7.|Rambha Kumari & Flat No. P - 1/ 102, Podium | Floor, Wing No. B, Yashwant Heights, Plot No. 1 To 83 Layout | March 18,2026 |Mumbai
Vijay Kumar Known As Central Park, Plot No. 1, 2, 3, 4, Survey No. 17 / Part And 18/ Part, Survey No. Rs.
Choudhary/ 26, Hissa No. 4, Survey No. 27, Hissa No. 1, Survey No. 28, Hissa No. 2, Survey No. 28, 27,45,878.91/-
LBTNEO0003919856 |Hissa No. 3, Survey No. 29, Hissa No. 1, Survey No. 29, Hissa No. 2, Survey No. 4, Hissa No.
3, Survey No. 4, Hissa No. 4, Survey No. 5, Hissa No. 1, Survey No. 5, Hissa No. 2, Survey
No. 5, Hissa No. 5, Survey No. 6, Hissa No. 1, Survey No. 26, Hissa No. 2,survey No. 26,
Hissa No. 3, Survey No. 27, Hissa No. 2, Survey No. 27, Hissa No. 3, Survey No. 28, Hissa
No. 1, Survey No. 30, Hissa No. 3, Survey No. 5, Survey No. 31, Survey No. 33, Hissa No. 2,
Survey No. 7 To 11, 15 To 17, 19 To 25, Hissa No. Part, Survey No. 14, Hissa No. 1, Survey
No. 15/ Part, Survey No. 17(part), Survey No. 18(part), Village More, Taluka Vasai, Near
Railway Station, Nallasopara East, Maharashtra, Thane401208 & Admeasuring Carpet
Area 411.88 Sqft. l.e. 45.93 Sq.mtrs. Builtup Area/ July 10,2026
8. | Sunil Pasi & Flat No.202,2nd Floor, Laxmi Heghts, Building No. 1, Type A, Wing B, Survey No.82(244), | March 24,2026 | Palghar
Sharda Sunil Pasi/ Hissa No.2,3, Survey No.83(247), Hissa No.4,5, At Village More Nallasopara East, Near Rs.
LBTNE00006098044 & [Nileore, Palghar- 401209 & Admeasuring Area. 33.54 Squre Meter. Carpet Area/ 25,38,319.99/-
LBTNE00006040972 (July 10,2026
9. [Nisha Vikkya Ujjinwar  |Flat No. 311, 3rd Floorc1 Wing 4 Commandar Heerasidd Survey No. 16/1 Hissa No. 1 At | March 13,2026 | Mumbai
& Vikky Sukharilal Karade Khurd Sector No 16 Post Rasay- 410206 & Area Ad-Measuring 275 Sq. Ft. (25.55 Rs.
Ujjinwar/ Sq.mt) Carpet Being Constructed In The Building Of Said Project. (Herein After Referred As| 24.70,169.39/-
LBPVL00005213623 & ["The Said Flat")/ July 10,2026
LBPVL00005163525
10.|Reena Mritunjay Flat No.607, Sixth Floor, A Wing, Building No.9, Survey No.238, Hissa No. Part, Area Hrp March 23,2026 |Mumbai
Mishra & Mritunjay A [0-92-9, Assessment Rs.7-92 Paise, (2) Survey No.239, Hissa No.-, Area Hrp 0-67-5, Rs.
Mishra / Assessment Rs.4-12 Paise, (3) Survey No.240, Hissa No.-, Area Hrp 0-43-5, Assessment 18,02,334/-
LBMUMO00007123384 & |Rs.2-94 Paise, (4) Survey No.242, Hissa No.-, Area Hrp 2-23-2, Assessment Rs.18-69
LBMUMO00005522503 & |Paise, (5) Survey No.246, Hissa No.1 (Part), Area Hrp 0-04-6, Assessment Rs.0-45 Paise,
LBMUMO00004755706 & |(6) Survey No.246, Hissa No. 2 (Part), Area Hrp 0-00-7, Assessment Rs.0-05 Paise, (7)
LBMUMO00006049613 |Survey No. 247, Hissa No. Part, Area Hrp 1-00-2, Assessment Rs.6-58 Paise, (8) Survey
No.248, Hissa No.-, Area Hrp 0-49-6, Assessment Rs.1-94 Paise, (9) An Area Admeasuring
Hrp 0-98-0 Out of Survey No.249, Hissa No. Part, Area Hrp 1-06-0, Assessment Rs.4-19
Paise, (10) Survey No.256, Hissa No. Part, Area Hrp 0-51-2, Assessment Rs.5-18 Paise,
Sheetal Deep, Viva Swastik Township, Nilemore Village, Vasai Taluka, Palghar Dist Thane-
401203/ July 10,2026
11.|Durgesh Murlidhar Flat No.302,3rd Floor, Shanti Vidyanagari, Shree Ganesh Co-op Hsg Soc Ltd., Building No. | March 29,2026 | Mumbai
Madgaonkar & D-4, Shanti Vidyanagari, S.No. 82, Near GCC Club, Mira Road East, Tahne, 401107 & Rs.
Bhagyashri Admeasuring 299.Sq.ft. (Builtup) Equivalent To 27.78 Sq.mtr./ July 10,2026 15,59,181.28/-
Raghunath Lad/
LBNMU00002391601 &
LBTNE00004351813 &
LBNMUO00002391602
12.|Muniblal K Chauhan & |Flat No. 207, On The Second Floor, In Wing No. "h', Building No. 4 Known As "Aakash" In | March 30,2026 | Mumbai
Urmila M Chauhan/ The Complex Known As "Bhau Nagar", Survey No. 140, Hissa No. 1 To 4, Situate at Village Rs.
LBMUMO00005998897 (Bolinj, Taluka Vasai, District Thane, Within The Area Of Sub Registrar Vasai No. Il Virar & | 9.99.858.94/-
Admeasuring 530 Square Feet l.e 49.238 Square Metres (super Built Up Area)/ July 10,2026
The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount, else the mortgaged properties will be sold
after 30 days from the date of publishing this Notice, as per the provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.
ate: July 16, 2026 Sincerely Authorised Officer,

D
\Elace: Pune & Mumbai & Palghar For ICICI Bank Ltd. /

Auction Ref No. PNB/AG/1/2026 SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES Date:- 15.07.2026

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where
is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective
borrower (s) and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.

SCHEDULE OF THE SECURED ASSETS
Name of the Branch Description of the Inmovable A)Dt. Of Demand Notice uls 13(2) of | A)Reserve Price Date/Time of | Details of the
Properties Mortgaged Sarfesi Act 2002 (Rs. in Lakhs) E-Auction | encumbrances
Name of the Account B.)Outstanding Amount as on 15.07.2026 | B)END (last date of known to the
Name & addresses of the Borrower(s) / f\g?;;g;sm“ Date uls 13(4) of Sarfes! | deposit of EMD) :reez‘:{:r‘;
Mortgagor(s) / Guarantors Name of Mortgagor / Owner of property D) Nature of Possession Symholic/Phys- C)Bid Increase
ical/Constructive Amount
PND BO Chembur Ambedkar Flat No.203, 2nd Floor, “Kanchan |A)28/07/2017 A)Rs. 04/08/2026 | Not Known
Garden (106810) Apartment-2” Situated at Sagarli Village, | B) HL -Rs.1990714.00 + further 28,35,000/- 11.00 AM toUs
Mr. Ramesh Pandurang Phondake Dombivali East, Tal. Kalyan, Distt.|interest & other Charges B)Rs.2,83,500/- to
Flat No. 203, 2nd Floor, “Kanchan Thane-421204. Owned by- Mr.Ramesh | C) 24/01/2018 C) Rs. 0.25 4.00 PM
Apartment-2” Situated at Sagarli Village, | Pandurang Phondake Boundries as: | D) Physical Lakhs' '
Dombivali East, Tal. Kalyan, Distt. North: Residential Bldg South: open plot,
Thane-421204.Mobile No- 9967510837 | East: building, West: Simran CHSL

TERMS AND CONDITIONS OF E-AUCTION SALE

The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions.

1.The auction sale will be “online through e-auction” portal https://www.baanknet.com.2.The intending Bidders/ Purchasers are requested to register on portal
(hitps://www.baanknet.com) using their mobile number and email-id. Further, they are requested to upload requisite KYC documents. Once the KYC documents are verified
by e-auction service provider (may take 2 working days), the intending Bidders/ Purchasers has to transfer the EMD amount using online mode in his Global EMD Wallet by
03.08.2026 before the e-Auction Date and time in the portal. The registration, verification of KYC documents and transfer of EMD in wallet must be completed well in advance,
before auction. 3.Earnest Money Deposit (EMD) amount as mentioned above shall be paid online through 3 mode i.e. NEFT/ Cash/ Transfer (After generation of Challan from
(https:www.mstcecommerce.com) in bidders Global EMD Wallet. NEFT transfer can be done from any Scheduled Commercial Bank, however for Cash/ Transfer the bidder has to
visit Punjab National Bank Branch. Payment of EMD by any other mode such as Cheques will not be accepted. Bidders, not depositing the required EMD online, will not be allowed
to participate in the e-auction. The Earnest Money Deposited shall not bear any interest. 4.Platform (https://www.baanknet.com) for e-Auction will be provided by e Auction service
provider M/S PSB Alliance Pvt. Ltd having its Registered office at Unit 1, third Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai. 400037 Help Desk
No +918291220220, Email Id- support.baanknet@pshalliance.com The intending Bidders/ Purchasers are required to participate in the e-Auction process at e-Auction Service
Provider’s website https://www.baanknet.com This Service Provider will also provide online demonstration/ training on e-Auction on the portal. 5. The Sale Notice containing the
General Terms and Conditions of Sale is available / published in the following websites/ webpage portal. (1)www.pnbindia.in (2)https://www.baanknet.com 6.The intending
participants of e-auction may download free of cost, copies of the Sale Notice, Terms & Conditions of e-auction, Help Manual on operational part of e-Auction related to this
e-Auction from —E-Auction portal (https://www.baanknet.com). 7. Bidder’s E-Wallet should have sufficient balance (>=EMD amount) at the time of bidding. 8.During the e-auction
bidders will be allowed to offer higher bid in inter-se bidding over and above the last bid quoted and the minimum increase in the bid amount must be of Rs.0.25 Lakh to the last
higher bid of the bidders. Ten minutes time will be allowed to bidders to quote successive higher bid and if no higher bid is offered by any bidder after the expiry of ten minutes to
the last highest bid, the e-auction shall be closed. 9.1t is the responsibility of intending Bidder(s) to properly read the Sale Notice, Terms & conditions of e-auction, Help Manual on
operational part of e-Auction and follow them strictly. 10.In case of any difficulty or need of assistance before or during e-Auction process may contact authorized representative of
our e-Auction Service Provider M/s PSB Alliance Pvt Ltd. Details of which are available on the e-Auction https://www.baanknet.com Portal. 11.After finalization of e-Auction by the
Authorized Officer, only successful bidder will be informed by our above referred service provider through SMS/ email. (On mobile no/ email address given by them/ registered with
the service provider). 12.The secured asset will not be sold below the reserve price. 13.The successful bidder shall have to deposit 25% (twenty five percent) of the bid amount,
less EMD amount deposited, on the same day or not later than the next working day and the remaining amount shall be paid within 15 days from the date of auction in the form of
Banker’s Cheque/ Demand Draft issued by a Scheduled Commercial Bank drawn in favor of “The Authorized Officer, Punjab National Bank,A/C (374000317118A) Payable at In case
of failure to deposit the amounts as above within the stipulated time, the amount deposited by successful bidder will be forfeited to the Bank and Authorized Officer shall have the
liberty to conduct a fresh auction/ sale of the property & the defaulting bidder shall not have any claim over the forfeited amount and the property. 14.Payment of sale consideration
by the successful bidder to the bank will be subject to TDS under Section 194- 1A of Income Tax Act 1961 and TDS is to be made by the successful bidder only at the time of
deposit of remaining 75 % of the bid amount/full deposit of BID amount. 15. The Authorized Officer reserves the right to accept any or reject all bids, if not found acceptable or to
postpone/cancel/adjourn/discontinue or vary the terms of the auction at any time without assigning any reason whatsoever and his decision in this regard shall be final. 16.The
sale certificate shall be issued in the favor of successful bidder on deposit of full bid amount as per the provisions of the act. 17.The properties are being sold on ‘AS IS WHERE
IS BASIS and “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS” 18.The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the
best of the information of the Authorized Officer, but the Authorized Officer shall not be answerable for any error, misstatement or omission in this proclamation.19.1t shall be the
responsibility of the bidders to inspect and satisfy themselves about the asset and specification before submitting the bid. The bidder inspect the property in consultation with the
dealing official as per the details provide. 20.All statutory dues/attendant charges/other dues including registration charges, stamp duty, taxes etc. shall have to be borne by the
purchaser. 21.The Authorized Officer or the Bank shall not be responsible for any charge, lien, encumbrances, or any other dues to the Government or anyone else in respect of
properties (E-Auctioned) not known to the bank. The Intending Bidder is advised to make their own independent inquiries regarding the encumbrances on the property including
statutory liabilities, arrears of property tax, electricity dues, GST etc. 22.The bidder should ensure proper internet connectivity, power back-up etc. The Bank shall not be liable for
any disruption due to internet failure, power failure or technical reasons or reasons/contingencies affecting the e-auctions. 23. It is open to the Bank to appoint a representative and
make self bid and participate in the auction. (1) For detailed term and conditions of the sale, please refer www.pnbindia.in, https://www.baanknet.com. sl

AKash Anand
Authorised Officer, Secured Creditor, Punjab National

Date +15.07.2026 Place - Chembur Ambediar Garden ~ STATUTORY SALE NOTICE UNDER RULE 8() OF THE SARFAESI ACT, 2002

MUMBAI BUILDING REPAIR & RECONSTRUCTION BOARD

(Unit of MHADA)

E-TENDER NOTICE
Main Portal : https://mahatenders.gov.in
MHADA Portal : Executive Engineer B-2 Division, Mumbai Repairs & Reconstruction Board, Unit of MHADA, MCGM, B-Ward Office Bldg, Room No. 30,
3rd floor, Opp. J. J. Hospital, Babula Tank Cross Lane, Mumbai-400009 from Invites on line E-Tender(percentage) from Labour Co. operative Society
registered with MHADA under appropriate class with Mumbai City District Labour Co. operative Society Ltd. in Mumbai.

Sr. Name of Work Estimated | E.M.D. Security | Registration | Tender Price |Time limit for
No. Cost 1% of Deposit (Class) of including completio
Estimated 2% of Contractor | GST in Rs. of work
Cost Estimated
Cost
1 |Sweeping & Cleaning work of 12 Months to T/C|21,87,360/- Nil 22000.00 Class-B & 590 12th Months
Bldg., Known as Bldg. No. 1 E Swadeshi Mill (50% initially above (including
Chunabhatti, Bldg. No. 2A, Swadeshi Mill & 50% monsoon)
Compound, Bldg. No. 2B Swadeshi Mill through Bill)
Compound Chunabhatti, Bldg. No. 2B Swan Mill
Compound, Kurla. Consisting Total 620
Tenements and shop area Under B-2 Ward.
Mumbai Period of (01/08/2026 to 31/07/2027)

2 Sweeping & Cleaning work of 12 Months to R/C|23,46,120/- Nil 24000.00 | Class -B & 590 12th Months
Bldg., Known as Mogal Bldg., Mahavir Niwas, (50% initially above (including
Torna, Sahayadri Niwas, Samarat Sadan, Sai & 50% monsoon)
Siddhi, Bajrang Krupa, Suryodaya Bildg, through Bill)

Tavakkal, Saifee Bldg, Shradhanand Bldg, Virani
House, Vighnahar Sadan, consisting Total 665
T/S in B-2 Ward. Mumbai Period of Dt.
(01/08/2026 to 31/07/2027).
Sr. No. Stage Description Date & Time
1 Publishing Date 20.07.2026 at 10:00
2 Document Sale Start 20.07.2026 at 10:05
3 Document Sale End 27.07.2026 at 17:30
4 Bid Submission Start 20.07.2026 at 10:05
5 Bid Submission End 27.07.2026 at 17.35
6 Technical Bid Opening 29.07.2026 at 11.00 a.m. onwards
7 Price Bid Opening 30.07.2026 at 11.00 a.m. onwards

1. The Complete bidding process will be online (e-Tendering) in two bid system. All the notifications and detailed terms and conditions regarding this tender

notice hereafter will be published online on website https://mahatenders.gov.in, MHADA Website — https://mhada.maharashtra.gov.in

Bidding documents can be loaded on the website https://mahatenders.gov.in, from Date 20.07.2026 at 10.05 to Date 27.07.2026 upto 17.30.

The payment for Tender Form Fee and Earnest Money Deposit (EMD) must be made online.

Technical Bids will be Opened on 29.07.2026 at 11.00 AM & Price bid will be opened on 30.07.2026 at 11:00 a.m. onwards at office of Executive

Engineer B-2 Div. M. B. R. & R. Board M.C.G.M “B” Ward Office Bldg. 3rd Floor, Babula Tank Cross Road, Mumbai-9, on web site

https://mahatenders.gov.in

e-Tenderer should submit original documents (those were uploaded during bid preparation) for verification at the time of Technical Bid opening.

Tenderer should have valid class I/ Il Digital Signature certificate (DSC) obtained from any certifying authority.

The Executive Engineer B-2 Div. M. B. R. & R. Board M.C.G.M “B” Ward Office Bldg. 3rd Floor, Babula Tank Cross Road, Mumbai-9, reserves the right

to accept or reject any or all tenders without assigning any reason.

8. The Executive Engineer B-2 Div. M. B. R. & R. Board M.C.G.M “B” Ward Office Bldg. 3rd Floor, Babula Tank Cross Road, Mumbai-9, reserves the right
to accept or reject any or all tenders without assigning any reason.

Registration certificate under GST is compulsory.

. In case of the rates quoted by lowest bidder less than estimation cost & L1 bidder failed to submit Additional Performance Security Deposit within 8
days, then if L2 is agree to L1 below percentage amount, then offer will be accept 2nd lowest Bidder. For more information please refer Detail Tender
notice.

11. Guidelines to download the tender documents and online submission of bids can be downloaded from website https://mahatenders.gov.in, Help support

: 1800-233-7315 E-Mail — eproc.support@mahatenders.gov.in.
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( P. S. Gajbhiye )

Executive Engineer, B-2 Divn,
M. B. R. & R. Board

Follow us:@mhadaofficial
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